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Present: Ms. Ranil Chhabra, Counsel for the
appl icants,

Shri B.¥. Agcarwal, Counsel for e
respondents.

_Th& learned counsel for the
applicants requests for an adjournment +o
asgcertain whether any notification has beer

issued by the Central Sovernment under Geotion

14(2) of the Administrative Tribunals ACt,

1985, in relation to the Centre for Develorment

of Telgf%d%%» which is a soclety regists rad
under Sogieties é@g stration aAct, 5%6» ;
List for admission on 11.1.1991. 7
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resent: Mrs., Rani Chhabra, Counszl for ths
applicants.,

Shri B.K. Aggarwal, ~“cunssl for theo
espondant s,

Hoard the learnsd counsal o

Tha learned counsel of the applicants praye for

withdrawal of the application with liberty "0
seek appropriate rsmedies from the High Court.

In vigw of this, the applicaticr is allous g

‘be withdrawn with liberty to R gppropsiats

paosadinge in.the High Court in accorgancs
g -
with law.
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Mamber (A) Vice Chairman




